\ 2021 TEM NO. | A (Judgment) COURT NO. 9 SECTI ON | VA

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CIVIL APPEAL NO(s). 919 OF 2002

STATE OF KARNATAKA & ORS. Appel | ant (s)

VERSUS

C. LALITHA Respondent ( s)

Date: 31/01/2006 This Appeal was called on for Judgnent today.

For Appellant(s) M. Sanjay R Hegde, Adv.
For Respondent (s) M. E. C. Vidya Sagar, Adv.
Hon' bl e M. Justi ce S. B. Si nha pronounced the judgnent of

Bench conpri si ng

Hon' ble M. Justice S.B. Sinha and Hon' ble M. Justice P.P. Naol ekar.

The appeal is allowed in terns of the signed judgnent. No costs.

(Raj esh Dham) (Pushap Lata Bhar dwaj)

Court Master Court Master

(signed reportable judgnent is placed on the file)
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